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expansion of existing units in these con-
gested areas particularly of Bombay and
Calcutta. No final decision has, how-
cver, yet been taken on the subject.

CONCESSION FOR SETTING UPF INDUSTRIES
IN BACKWARD AREAS

*1563. SHRI BEDABRATA
BARUA : Will the Minister of INDUS-
TRIAL DEVELOPMENT, INTERNAL
TRADE AND COMPANY AFFAIRS
be pleased to state :

(a) whetlior Government had deecided
in 1967 to give 10 per cent subsidy on
the capital and income-tax relief tor 5
years in case an industry is located in a
backward area;

(b) whether it is a fact that the above
decision was later reversed at the instance
of the National Development Council;
and

(c) whether Government have accept-
ed the decision of the National Develop-
ment Council to the exclusion of the
earlier Cabinet decision ?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS (SHRI
F. A, AHMED) (a) to (c). Attention of
the Hon'ble Membcr is invited to the
provisions of clause (xx) of Rule 41(2)
of the Rules of Procedure and Conduct
of Business in the Lok Sabha,

ExPENSES ON ELECTIONS

#1568, SHRI SHRI CHAND
GOYAL : Will the Minister of LAW
AND SOCIAL WELWARE be pleased
to state :

(a) the total expenses incurred by
Government in conducting the General
Elections of 1967 for Parliament as well
as for State Asscmblies, separately;

(b) whether there is a demand that
Government should bear the expenses of
all candidates who manage to save their
security deposits;

(c) the total expenses likely to be in-
curred on all such candidates provided
Government allow this expense to the

MAY 12, 1970

64

Written Answers

maximum permissible limit allowed by
law; and

(d) whether Government have consi-
dered the above proposal and, if so, the
result thereof ?

THE MINISTER OF LAW AND
SOCIAL WELFARE (SHRI GOVINDA
MENON) : (a) The total expenses
incurred by the Government in conduct-
ing the general elections to the House
of the People and the State Legislative
Assemblies in 1967 was Rs. 10,95,33,772.
As the elections were held simul-
tancously to both the House of the
People and State Legislatures, scparate
figures are not available. This expendi-
ture was shared between the Centre and
State on 50 : 50 basis,

(b) The Government has no informa-
tion on this matter,

(c) and (d). Do not arise,

GOVERNMENT'S WARNING TOo REe-RoL-
LING MiLLs To KEEP PRICES OF Pro-
pucTs AT REASONABLE LEVEL

#1570, SHRI MAYAVAN :
SHRI N. R, LASKAR :
SHRI DHHANDAPANI

SHRI CHENGALRAYA
NAIDU :

Will the Minister of STEEL AND
HEAVY ENGINEERING be pleased to
state :

(u) whether it is a fact that Govern-
ment have warned the steel re-rolling
mills to keep the prices of their pro-
ducts at reasonable level and that other-
wise Government will be forced to take
other measures;

(b) whether in spite of the warning,
the re-orlling mills have not taken any
action; and

(c) if so, what other measures are
heing considered to keep the prices at
reasonable level ?

THE MINISTER OF STATE IN
THE MINISTRY - OF STEEL &
HEAVY ENGINBERING (SHRI K. C.
PANT) : (a) No, Sir, In an informal





